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Hon 'ble Mr . S .Daya I, A.M. 
Hon 'ble Mr. S.K.Agrawal, J.M. 

Glib =anal 

None for the applicant even after the case 

was passed over once. The perusal of the order sheet 

shoves that none appeared for the applicant on 3-1-94 

and again on 1-2-99 when the case came up and after that 

today. No R.A • has been filed. The case is therefore 

dismissed in default and for non—prosecution . 

A M. 

satya/ 


